
Date of 
receipt

Principal Interest Total Principal Interest Total 
Nature of 

claim

Amount 
covered by 
guarantee

Whether 
related 
party?

% of 
voting 

share in 
CoC

1 Tata Capital 
Limited

28-01-2026   2,15,59,393  88,92,966   3,04,52,359   2,15,59,393  82,75,938   2,98,35,331 Unsecured                -   No 10.09%  -  -  -      6,17,028 

2 Arun Kumar 
Ray

31-01-2026           17,014                -             17,014 17,014                        -             17,014 Unsecured                -   Yes 0.00%  -  -  -                 -   

3 Samaresh 
Mishra

31-01-2026        5,69,791                -          5,69,791 5,69,791                     -          5,69,791 Unsecured                -   Yes 0.00%  -  -  -                 -   

  2,21,46,198  88,92,966   3,10,39,164   2,21,46,198  82,75,938   3,04,22,136 10.09%  -   -                -        6,17,028 Total

Annexure – 4
Name of the corporate debtor: Sustainable Outreach And Universal Leadership Limited ; Date of commencement of CIRP: 16-01-2026; List of creditors as on: 07-10-2026

List of unsecured financial creditors (other than financial creditors belonging to any class of creditors)
(Amount in ₹)

Sr. 
No.

Name of 
creditor

Remarks, 
if any

Details of claim received
Amount 

of 
contingent 

claim

Amount of any 
mutual dues, that 

may beset- off

Amount of 
claim not 
admitted

Amount of 
claim under 
verification

Details of claim admitted


